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THE GAU HATI HIGHCoURT
(HIGH COURT OF ASSAM, NAGALAND, M]ZOR,qM AND ARUNACHAL PARD ESH)

N FICATION NO.75

l-r rth r

Hon,bletheChieF]usticehasbeenpleasedtonominatetheRegistrar(IT),

GauhatiHighCourtasNodalofficertomonitorandcarryoutactivitiesrelatedto

replication of judgments and orders of the High Court in an accessible PDF format for

consumption in the 'Judgments and Orderc Search' portal

(hLtp-l7jullgments.ecourts.oov.ln) system, developed by the ecommittee' till they are

institutionalised in the system.

By Order,

sd/

Copv to:

1. Hon'ble ecommittee, SuPreme Court of India

2. Registrar Judicial and LT, Gauhati High Couft'

3. The Registrar, Gauhati High,Court, Kohima Bench' Kohima / Aizawl Bench' Aizawl / ltanagar

Bench, Naharlagun, for information and necessary action'

4. The Registrar ( ), Gauhati Hlgh Court' Guwahati'

5. The Registrar-cum-Principal Secy' to Honble the Chief Justice' Gauhati High CouG Guwahati'

6. The loint Registrar ( ), Gauhati High Court' Guwahati'

7. The P.S. to Hon'ble Mr. / Mrs' lustice ' Gauhati High Court'

Guwahati' ' Guwahau' i/e is requesd to
8. The Project Manager, computer Section, Gauhati High Court'

place the abovementioned tink in the website of Gauhaa High Coutt'

9. The C.A, to the Registrar General, Gauhati High Courtr Guwahati'
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REGISTR.AR GENERAL

REGISTR.AR GENEBAL

Memo No: Hc.rII- 40/20'19/4622-4630 lG' Dated 30$ seDtem'ber' 2022


